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(b) whether the said list was not 
published till April, 1964 and ad hoc 
promotions were given to engine"r-
ing personnel without considering 
their inter se position in that list; 

(c) wh2ther the Andhra Govern-
ment have not yet revfsed the ad hoc 
promotions made in the cadre of 
engineering personnel prior to lhe 
publication of the said list; and 

(d) if so, tihe action the Central 
Government propose to take in the 
matter? 

The Minister of State in the Minis-
try of Bome Aftairs (Shri Baibi): 
(a) The list was prepared in April, 
1963. 

(,b) The provisional common gra-
dation list was published in April, 
1964 and promotions were provi-
sionally IDlde region-wise in the 
meanwhile. 

(c) and (d). The promotions 
made, which are provisional, are to 
be reviewed on the basis of the 
orders which the Government of 
India may pass, in consultation with 
the State Advisory Committee after 
receipt of representations from the 
employees against the provisional 
~adation list. 

Retirement Aa"e of Delhi School 
Teachers 

1592. Shri Kalrolkar: Will the 
Minister of Education be pleased tr 
refer to the reply given to Unstarred 
Question No, 2400 on the 22nd April, 
1964 and state: 

(a) whether it is a fact that thE' 
age of retirement of the teachers in 
Delhi University is 63 years; 

(b) whether it is also a lact that a 
representation has been received fr~ 
the Rajdhani Shikshak Sangb, Delhi 
State demanding enhancement 01 the 
retir~ent age of teachers of private 
echools in Delhi 1rom 60 to &3 yearS; 
and 

(C) it so, the action taken thereon? 

The MinJster of Education H~brl 
M. C. Charla): (a) No, Sir. 

(b) Yes, Sir. Such representa-
tions have been receiVed from otl.era· 
also. 

(c) The matter is under consider-
ation. 

Theft of Central Govel'llJDttd 
Employees CGnswner Co-operative 

Store Truck 

{ 
Shrl P. R. Chakravertl: 

1593. Shri P. C. BOr_h: 
Shrimati Savitri Nigam: 

Will the Minister of Bome Allalr. 
be pleased to state: 

-(a) whether it is a fact that a 
truck belonging to the Central Gov-
ernment Employees Consumer Co-
operative Store run under the ~UI' 
pices of his Ministry has been n,IS!-
ing since the fourth week of August, 
1964; 

(b) it so, the circumstances in 
which the truck was lost; 

({:) the eDIt of the truck; and 

(d) the steps taken to trace it? 

The DeJtuty Minister in the MlDiI-
try of Bome Alralrs (Shrl L. N. 
Mishra): (a) and (b). Yes, Sir. The 
truck was parked in front of thl' 
Raisina Road Store, as usual, 8'1d 
was stolen on the night of the 23n1' 
August, 19M. 

(c) The cost Of 'the trUCk II 
Rs. 41,221; and it is insured for it!! 
full value. 

(d) The matter was immediatel,. 
reported to the police who are in.· 
vestigating. 




